Annexure-7

Name of the corporate debtor: RBEP Entertainment Private Limited (In CIRP)
Date of commencement of CIRP: 14-10-2025

List of Creditors Updated on: 29-01-2026

List of operational creditors (Government dues)

documents from the Suspended Board of Directors. Accordingly, the amounts admitted are subject to change or modification upon receipt and verification of the additional information and documents from
the Suspended Board of Directors.
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Note: The claims have been admitted based on the documents and information submitted by the respective claimants. Further, the Resolution Professional has yet to receive certain information and




